Government of Rajasthan

Department for Child Rights |
20/198, Kaveri Path, Near K.L. Saini Stadium, Mansarover, Jaipur

S.NoF 22(7)(4)@13{%_/&. Airege Prfaa /20167 S 62 - Date: /3 } 3‘) 2019

Notification

In-pursuance of the recommendation made by Hon'ble Rajasthan High Court,
Jodhpur, wide letter No. RJS-Esst.B2(v)/24/2016/4421, dated 10/05/2019, the State
Government hereby appoints the following Judicial Officers as Principal Magistrate of
respective Juvenile Justice Boards (JJBs) constituted under section 4 of the Juvenile
Justice (Care and Protection of Children) Act, 2015-

S. Name of Officers | Present Post | JJB of
No. Sarva'Shri/Ms./Smt./ District
1| Saniya Hashmi ADDL. SR.CJ-CUM-ACJM Ajmer
No. 2, Ajmer
2 | Raj Kumar Chouhan SR.CJ-CUM-CJM, Barmer Balotra

o {Barmer
Poonam Sharma SR.CJJCUM-ACJM, Baran Baran
Kumkum _ SR.CJ & ACJM, (SPE) Jaipur-2
CASES, Jaipur District
Jyoti KumariSoni SR.CJ-CUM-ACJM, Pali Pali
Surendra Kaushik -ADDL.SR.CJ-CUM-ACJM, Sawai
Sawai Madhopur Madhopur

These appointments have been made conferring powers under section 4(2) of
the Juvenile Justice (Care and Protection of Children) Act, 2015. Principal Magistrate shall

hold their sittings from the premises of ‘Government Observation Home as per the
provisions of the Act and Rules made thereunder.

L
(Nishkam Divakar)
Director & Joint Secretary
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Copy forwarded to the following for information and necessary action- ’

1. Special Assistant to Hon'ble Minister, Social Justice and Empowerment Department,
Government of Rajasthan, Secretariat, Jaipur

2. Sp_eciaf Assistant to Hon'ble Minister, Law and Legal Affairs, Government of
Rajasthan, Secretariat, Jaipur .
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Copy forwarded to the followmg for mforrnatron and necessary action:-

1 P S to All Hon'ble Judges at Jodhpur ' '
_2 The Registrar General / Registrar (Vig.)/. (Admn Y/ (Rules) / (Class ) /(Exam.),/OSD
L (F&I)/(Judrcral) Rajasthan High Court, Jodhpur and Registrar hq. At Delhi.

3. The Registrar-Cum- -Principal Secretary to Hon ble the Chief lustice, Rajasthan Hiah
= Court, Jodhpur/ Bench, Jaipur.-

: -'.'4The Reglstrar(Admn ); Rajasthan H:gh Court Bench Jarpur with the request to
drstrrbute the copies of this order to all the Hon'ble Judges sitting at Jaipur through -

' P,S.,-Member’ Secretary, Rajasthan State Legal Services Authorrty and all the Judicial
Off”cers posted.in the Registryat Jaipur Bench, Jaipur:

5 Concerned Pr'mCJpai Mag!strate, Juvenile Justice Boards.
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8.R1IS-Estt. Section/ Confidential Section/ Statistics Section/ General Section/
~ Subordinate Courts(Estt.) Section/ RIS Leave Clerk/ Building Side/ Computer Cell.
R .9 JJA 0.7, Classrfrcatron Sectlon (Websrte) Rajasthan High Court, Jodhpur/Bench
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Child Rights and Chief Executive Officer,
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